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(c) ho~ many oqt of them, are in 
Ql,Jj rat ~nd their locadon ; ap4 

(d) the detail of such new centres likely 
to be opened 'n the country during the Sixth 
Plan period '1 

THE MINISTER OF STATE IN THE • 
MI JSTR Y OF A'GRICUL TURE (SHRI 
YOGBNDRA MAKWANA): (a) Sixty-
~wp lCl'i~h' Vj~yan Kendras (Farm Science 

eruces) are operating at preseot in the 
country. 

(b) The Indian Council of Agricultural 
arch h s been establi bing the Krisbi 

Vi&>' n pdras ( rm S~ien ... Centres) 
w·th a view '0 hnproviog the training coro-
ponent of the agricultu.ral developm~nt 

system in tbe country. The skill training in 
a~riculture is a critical input for agricultural 
production. The Kendras impart skill 
training to tbe practising farmers, farm 
women, scbool drop out, rural youths and 
field Ie el xtension funcfonaries. The 
training coue es both institutional and non-
institutional, are organised on tbe princi-
pJ . of 'reAchin by poin " and "Learning 
PY oip ", Np certifical Idiploma is pro-
vided even for loog durat ion courses witb 
a view to attracting only practising farmers 
and fishermen or those who wisb to be self-
employed. 

(c) Three Kri hi Vigyan Kendras, oce 
ch at Dees (Distt. Banaskaotba). 
odb da ill. (Distt. Gandhi Nagar) and 

evgarh Baria (Di tt. anch Mahal) are 
func:tioni in the St te of Gujarat. 

(d) Twenty-eight new Centres are expec-
ted to be established during the remaining 
periQd of the Sixth-Five-Year Plan. Tbe 
location of the Centres are decided on tbe 
basis of r commendations of the ICAR 

i iting Teams which have already been 
Dstituted for various States. 

Villages acing Scarcity of Drinking Water 
in Gujarat 

3144. SH I NAVIN RAVANI: Will 
lbe Minister.of WORKS AND ijOUS1NG 
P9 plea c4lo. 'Ja~ : 

(a) the number pf villaaes in Gujarat 

wbich are faciog acute scarcity of drjnkjn~ 
w&ter; 

(b) steps being taken by Government to 
provide drinking water facility in aU tbe 
village of Qujarat State ;. and 

(c) whether any t~rgct has been flxed ' jf 
so, the details thereof? 

THE nBPU Y MINISTE~ IN THE 
MJN1STRY 0 WORKS AN.D HOUSI f3 
(SUJU MOfJAMM~D USMAN AAlf) : (~~ 
t\. 0 1.4.80 \~ere were 5318 identified J,?.fq. 
blem vilJages out of wbiFh IS18 viJI~ges 
have been covered by providing w tel' $upply 
upto 31.3.83 leaving a balance of 3500 villa-
es. 

(b) An amount of Rs. 65 crores has ~en 
alJQcated unqer the State ~ector MiQimurp 
Needs Programme for the Sixth PJan p<;rtod. 
The funds released under tb~ Central Sector 
Accelerated Rur~l W~ter Supply Proi amrpe 
are as foUpws : 

1980-81 

1981-82 

1982-83 

1983·84 

Rs. 354.00 ~,* & 

Rs. 396.25 lakhs 

Rs. 281.00 IUbs 

Rs. 306.00 lakhs 

(upto 16.11.83 including an adhoc advance 
release of Rs. 250 lakhs). 

(c) The target for the Sixth PJa'n period 
is 100% coverage of problem villages, that 
is, 5318. The target for 1983·84 is 1000 
villages. · 

FinalisatioD of Accounts of Asia 

3145. SHRI DIOAM ER SINGH: 
SliRl CHRI TUBHAI Gi\MlT ; 

Will the Mini teror SPQRl'S Q pIe ep 
to state: 

(a) WQether t\ccount~ pf the last A~{ad 
Ofl[Jles bel(l in Delhi hav~ sillce been fi~alJY 
compiled ; and 

(b) if so. tbe tQtal e~peQc1jture i cQrred 
op the bo.1dil1g of these gamrs apatf from 
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the infrastructure like putting of Sports 
village and other buildings constructed by 
the DDA? 

THE MINISTER OF PARLIAMEN· 
TARY AFFAIRS, SPORTS AND WORKS 
AND HOUSING (SHRI BUTA SINOH): • 
(a) and (b). The Accounts of the IX Asian 
Games held in November-December, 1982, 
have not so far been finally compiled by all 
the agencies concerned. The total expendi· 
ture on Asian Games booked with Depart-
ment of Sports upto 30.9.1983 was Rs. 62.43 
crores. According to present indications, 
the total expenditure on the IX Asian Games 
is not likely to exceed Rs. 67 crores. 

The construction of tbe residential 
accommodation in the Sid Fort area by 
DDA used as Asiad Village formed part of 
their normal development programme and 
was not treated as Asiad project. For the 
Indraprastba Indoor Stadium constructed 
by DDA at an estimated cost of Rs. 26.23 
crores, Government contribution was 
limited to Rs. 9.82 crores only. DDA also 
constructed the Yamuna Velodrorne in the 
Indraprastha Sports Complex and Shooting 
Ranges at Tughlakabad for which tbe entire 
expenditure, alongwith the said amount of 
Rs. 9.82 crores, has been met by Govern-
ment and bas been included in the figure of 
expenditure on IX Asian Games mentioned 
above. 

• Soaring Land Prices in Delbi 

3146. SHRI DIGAMBER SINGH: 
Will the Minister of WORKS AND HOU-
SING be pleased to state : 

(a) whether his attention has been drawn 
to the news item captioned "Jhuggi rol~ in 
Delhi's soaring land price" appearing in the 
'Hindustan Times' New Delhi dated 18 
November, 1983 ; 

(b) whether the pressure on urban land 
is mounting and telling on agricultur~lland 
surrounding the city ; 

,(c) whether wbiJe Government pay some 
nominal compensation to the agriculturist 
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for bis land acquired and d prived him of 
his means of IiveJibo d, it sells it at a fan-
tastic price ; 

(d) whether the land prices in DeJhi h ve 
skyro keted Rs. 5()()()"6000 er yard ; and 

(e) if so, what action he propo e to take 
to check the migration of population to 
Delhi and save the agriculturist from being 
deprived of his land and arr t the la'nd 
prices from 6kyrocketing 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USM N A IF): 
(a) Yes, Sir. 

(b) Land in Delhi i acquired by the 
Delhi Administration for the Planned 
Development of Delhi as envisaged in tb 
Master Plan and to meet the needs of tbe 
increasin population of Delhi. 

(c) Compensation is paid to the land 
owners as per the provisions of the Land 
Acquisition Act, 1894. 

(d) and (e). Tbere has been a noticea-
ble increase in the prices of land in Delbi 
on account of various factors such as the 
general inflationary trend, the increa ing 
population in Delhi and the gap between 
demand and availability of land. The Delhi 
Development Authority h.as reported that 
tbere is at present a declining trend in land 
prices. A number of schemes have been 
implemented or are under implementation 
including the Robini project and Coopera-
tive Group Housing by the D.D.A. to 
increase the avaiiabiJity of plot /flats so that 
prices of urban land are contained. The 
Delhi Development Authority have also 
reported that an overwhelming majority of 
their plots are sold at subsidised/predeter-
mined rates and only a few are auctioned. 

One of the objectives of the 6th Five 
Year Plan is to promote integrated deveJop 
ment of small and medium towns in order 
to reduce the rate of migration ,to metro-
politan cities including Delhi. 




